
<508S Written Answe1's PHALGUNA 26, 1887 (SAKA) Written Answers 6G86 

D.V.C. TarUr 

·S19. Shri Sbree Narayan Das: 
Shri P. C. BoJ'OMJl: 
Shri JndraJlt GlI)Iia: 
Sbri Mohammad Elias: 
Dr. RaDe. Sen: 
Shrl S. M. Banerjee: 

WUl the Minister of JrrlpUon and 
Power be pleased to state: 

(a) whether the D~modar Valley 
Corporation's scheme tu revise and 
increase power tariff So 8:: to earn a 
return of at least 7 per cent on the net 
value of assets in use during any year 
as suggested by the World Bank as a 
condition for the gran! of n loan from 
that body has been g.ven effect to; 

(b) if so, the nature of the modifica-
tion and enhanced rale of power tariff 
to be charged from the consumers; 

(c) whether the VenugopaLBn Com-
mittee has supported the increase 
suggested by the Demodar Valley 
Corpgration or it has ,ug"',(ed chan,e. 
therein; and 

(d) the nature of the changes sug-
gested, if any? 

The MInister of Irrirliiion and Power 
(Shrl FakhruddID Ahmed): (a) Yes. 

The D.V.C. tariffs were revleed with 
effect from the 1st April. 1983. 

(b) The average increase is appro:o:I_ 
mately 12 per cent to 15 per cent. The 
revised tariff is 8S followo:-

For supply at 33 K.V.: 

Demand Charg., Rs r'.. per ltV A 
per month: 

PIa. 

Energy charge as follows:-

First 200,000 units per month 3.5 
palse per Kwh. 

Next 300,000 anit. per month 3.25 
paise per ltwh. 

all In excess 3 paise per Kwh. 

The energy charges Is 8I1bject to 
variation WIth a coal COIIt IlUJ'ehargp. 

For Supply at 32 K.V.: 

A rebllte of 2-112 per cent on the 33 
K. V. tariff is allowed. 

(c) and (d). Yes. The Com-
mittee has supported the power 
supply tariff as revised by the 
D.V.C. with ellect from 1-4-65 except 
in the case of supplies to the West 
Bengal and Bihar State Electricity 
Boards where an increase of 2-112 per 
cent over the old rates (i ••. as existed 
prior to 1-4-65) has been recommend-
ed, to be etrective from 1-4-66. 

Loan of Oflleera for Development of 
Water Be_reM In Certain Alrleaa 

Countries 

·620. Shri P. R. Chakravertl: 
Shri Bhagwat lba And: 
Shri S. C. Samanta: 
Shn SD~ ~: 

Will the Minister of Irrlptlon and 
Power be pleased to state: 

(a) whether the Government of 
India have received request from three 
African Countries-Kenya, Ghana "nd 
Uganda to send expem to advise them 
on the development of water resources 
in those countries; and 

(b) if so, whether the experienced 
engineers from the Central Water and 
Power Commission have been deputed 
to these developing African Countries 
to assist them in the irrigation and 
allied projects? 

The MIaIster of IrrIration .. d 
Power (Shri Fakhraddba AIuned): 
(a) and (b). The requisite informa-
tion is as folJowa: 

KenllQ 

Requests were received from the 
Government of Kenya and from 
certain agenciel of the United Nations 
for the .ervlces of some experla in the 
field of Irrigation and Development of 
Water Resource., for deputation to 
Kenya. 

Some offtcers were receommended 
for aulgnments In Kenya; but none 
of them ha. received an olrer of ap-
pointment. 




